FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

N KUMAR RETAILS & PROPERTIES PRIVATE LIMITED
OPERATING IN REAL ESTATE AND INFRASTRUCTURE FACILITIES.

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of Indla =
= {Insolvency Resolution Process for Corporate Persons) Regulations, 2016) =

RELEVANT PARTICULARS

1. | Name of the corporate debtor N KUMAR RETAILS & PROPERTIES PRIVATE LIMITED
along with PAN & CIN/ LLP No. CIN: U45102MH2001PTC131615
PAN: AACCN7626E
2. | Address of the registered office 1st Floor B Wing, Poonam Chambers, Byramji Town,
Chhindwara Road, Nagpur, Maharashtra,
India, 440013

3. | URL of website NA

4. | Details of place where majority Poonam Bazaar at the basement of Poonam
of fixed assets are located Chambers, Byramji Town, Chhindwara Road,

Nagpur, Maharashtra, India, 440013

5. | Installed capacity of main Company has two operational grocery marts in the
products/ services name of Poonam Bazaar units in Nagpur.

6. | Quantity and value of main The grocery marts are in operational status,
products/ services sold in last however the financials and custody of the assets
financial year of CD are yet to be handed over to the RP.

7. | Number of employees/ workmen | Not known

8. | Further details including last For further details, write an email to
available financial statements (with | nkumarretails.cirp@gmail.com
schedules) of two years, lists of
creditors are available at URL:

9. | Eligibility for resolution applicants | The Resolution Applicant must be eligible under
under section 25(2)(h) of the section 29A of the Insolvency and Bankruptcy
Code is available at URL: Code, 20186.

For detailed EOI and eligibility criteria, please write
an email to nkumarretails.cirp@gmail.com
10. | Last date for receipt of expression |03.10.2026
of interest
11. | Date of issue of provisional list of |13.10.2026
prospective resolution applicants
12. | Last date for submission of 18.10.2026
objections to provisional list
13. | Date of issue of final list of 28.10.2026
prospective resolution applicants
14. | Date of issue of information 02.11.2026
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants
15. | Last date for submission of 02.12.2026
resolution plans
16. | Process email id to submit nkumarretails.cirp@gmail.com
Expression of Interest
17. | Details of the corporate debtor’s Not Known

registration status as MSME

N Kutar Retails & Proparties Private Limited SD/-

Interim ARgoiution Professional IP Megha Agrawal
g grawal IBBI/IPA-001/1P-P01456/2018-19/12272
AFA valid up to 30.06.2027

Address For Correspondence: C/0 Truenex Absolute Insolvency Resolutions LLP,
Plot Number 72; 2nd floor Anjaneya Niwas, Opposite Dew Trinity Hospital, Hindustan
Colony, Wardha Road, Nagpur- 440015

Address Registered with IBBI: C/0 Truenex Absolute Insolvency Resolution LLP,
001, Shivranjini Apartments, In Circle of Congress Naga Garden,

Date: 18.09.2026 Congress Nagar, Nagpur - 440012 (M.S.)
Place: Nagpur For N KUMAR RETAILS & PROPERTIES PRIVATE LIMITED
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: NOTICE INVITING TENDER CPD/45-2026-27
PLAASA R
Tenders are Invilcd lhrough e-Tendering in SRM Two Bid system from the registered vendors for
Supply of following:

SBFC Finance Limited

istered Office:- Unit No.103, First Floor, C&B Square, Sangam omslex.
lage Chakala, Andheri-Kurla Road, Andheri (East), Mumbal-40005

HYSICAL P SION NOTICE
(A: per Rulo 8(2) of ) Rules, 2002)
of SBFC Finance Limiled under the

ne Securization, Financial
muwmummﬁMMauhmdmmmmmrm1:(|z;muu.mmu
below, fo repay

Estimated Amount |  Due Date & Time
Tender No, & Description of Material (in Rs. Lakhs) | (Hrs.) for
¥ ‘ Tonder Foe (in Rs.) & Opening of Tender
SPIT. [4thCall]
[RFX No. 5000001599] for Supply. Erection,
Testing & Commissioning of Existing Old | 815.02Lakhs 28.09.2026
Quadruple Break SF6 Circuit Breakers by New 17.00Hrs.
One alongwith Dismantiing of Existing 400kV 28.00.2026
Quad Circuit Breakers for HVDC-TEC Bay at 17.05 Hrs
Owners Yard of 400 kV Chandrapur and Padghe 5000.c0 ¥ "
substations under Nagpur & Vashi Zone

Contact Person: Office of the Execulive Engineer (Gr-Vl) CPA, C.0. MSETCL, 1st Floor,
Prakashgad Building, Bandra (E), Mumbal Tel. No.: 022-698527 12/ 6985272C

Email P in, eegrps@ in
in

in/
hed on the MSETCL website
in/. Bidders are therefore

Forfurther details vnsr ourwebvtle

Any further wm be publi
www,

requested to check these websites for further updates. sd-
Executive Engineer (P&C)

aH
SLUM REHABILITATION AUTHORITY, BRIHANMUMBAI

umwmnanmmwmwummmmurmwmmm

The borrower/ mmmhnmyunMMmumuygwmnmmr/cmmnwnmm
general that the undersigned has taken possession of the property described herein bebumemeruseo!wmmle«aaonw
lmmﬁtSomuﬂ(l)o(mlsaanadeddhddnhmm

The Borrower/Co-bormawers in particular and the public nwummmummmwmmwm
with the property will be subject to the charge of SBFC Finance Limited.

Name and Address of Borrowers | Description olepmy(m)“lmD:r Notice Date
& Type of Posses: date.
1. Mr. H K G N Body Works |ﬁ
2. Mr. Mohmad Eshan Mohmad WMWPMGMJ&W

Loan Alc No. & Amount demand-
ed in Possession Notice (Rs.)

Rs. 1292978/~ (Rupees Twelve

Israil Kureshi, 3. Mr. Mohmmad E::‘sh";:“ mm‘:’m pery 7';; 2| Domand Lakh Ninety-Two Thousand Nine
Israil Quarashi, 4, Mrs. Rel oot 1722 el Notce: | Hundied as
Qureshi, 5. Mr. Faijan Shest No32, € 1500672026 on 03rd June 2026 plus unap-
Mohamad Qureshi. Add: Property [ 5., Shest 8092, Ch '155“'"7 plied from the date of
NoJ Nagar Parishad Malmatta At P m ed Vithin| Symbolic 04th June 2026, Loan Account
No.1722 (New W4a10000816). Mm"!" W""‘“‘W“"“U ) No. 4021060000185077
Sheet No.32, City Survey No.1785, [t o o "Rsdf piCE N‘gpu, brensd (PRO1172120) &
Ph No.46, Ward No.04, Situated Al W, 203, Boundary of The 4021060000205514
Peth, Mouza Unved, Tahslpgove 4 (PRO1186846).
Unvred And District Nagpur, m.m Of House Na.1722 Towards West Eastem Porton Of House No.172)
441203, Towards North- House Of Shr Jiwankar Tc South- Nagar ParishadRoad. |
1. Ws. Swami Samarth Earth Movers | All that piece and parcel of Rs. 2911495 (Rupees Twenty
(Applicant), 2. Mr. Mandar Subhash bearing R.S.No. Nine Lakh Eleven Four
Aundhakar (Co-Applicant 1), 3. Sushant | 105572, Piot No.148, Saiprasad zmw'zs Hundred and Ninety Five Only) 88
Subhash Aundhakar (Co-Applicant 2), 4. Y. 3 on 16th June 2026, plus unap-
Mr, Subhash Namdev { Kokhapur, 416012 ad measur- plied interest from the date of
Applicant 3), 5. Mrs. Supriya Subhash | g B0 sq. Murs, Boundaries | SYMDOIIC | {7y jine 2026, L oan Account
4, East : Plol no 150 West : Pt "SErebPr| - No. SBFCUC_1000394682
RS.No. 10572, Plot No. 149, No 149 North : Road South :|* (PRO0ST3993)

Saprasad
Colony. Rajopadhye Nagar, Kolhapur, 416012 | Service Passage.

No.SRAJENG/IC(1)/RN/2026)/45387 Date:

BLIC NOTICE

itis hereby mformed that the area lo be deciared ‘Slum Rehabilitation Area’, under section 3C (1) of
, 1971 and details of same are

The Borrower’s attention is invited to provisions of sub-section (3) of section 13 of the Act, in respect of time available, to|
redeem the secured assets,

Place: Nagpur/Kolhapur/Maharashtra, Date: 18:09-2026 $Sd/- Authorised Officer, SBFC Finance Limited

www,freepressjournalin

T%TA CAPITAL HOUSING FINANCE LTD.

d. r\nm 10 Floor Towse A, Poninsuia Busingss Sark,
TAY, 0 Kac arg, Lowor Paral Mumbal 400 013
A dnﬁ“(..‘n‘l).x”u.wliﬂz(,ar *No.{022) 61827414

(As por Appendix IV read with rule 8{1) of the Security Interest
Enforcement Ruies, 2002)

Whereas. tha undarsigned being the Authorized Officer of the TATA Capital
Housing Finance Uimited., under the Securitization and Reconstruction of|
Financial Assets and Enforcement of Security Interest Act, 2002 and in|
exercise of powers conferred undof socunn 13(2) read with rule 3 of the|
Security Interest (Enforcement) Rules, 2002, issued a demand noitice,
calling upen the below borrower uud Co- Borrower to repay the amoun(|

The borrower, having failed to repay the amount, notice is heredy given 1o
the bomower, in paiticuier and the public, in general, that the Court

the|
pmperly described herein as per 8th Addnl. CIM Court, Thane order dated|
20.06.2026 in exercise of powers on him of the said act and handad over 10|
the undersigned Authorised officar on 12.09.2026.

The borower's atlention is invited 1o provisions of sub- section (3) of]
Section 12 of the Act. in respact of time available. to redeem the secured

assels.
 The borrower, in particular, and the public in general. are hereby cautioned|
ot 1o deal with the property and any dealings with the property wil be)
subject to the charge of the TATA Capital Housing Finance Limited, for an
amount referred 1o below along with interest thereon and penal interest,
charges, costs ate. from 06.06.2026.

[Loan Account No, 1 10557690/10637094

[Name of Obligor(s)/Legal Heir(s)/Legal Representative(s) : Mr. Abul
Mujiba Shaikh AND Mr. Abdultalil Mohamadnazir Siddique
|[Amount as per Demand Notice/ Date of Natice :As on 06.02.2026, an
tamount of Rs. 18,83.266/- (Rupoes Eightean Lakh Eighty Three Thousand
[Two Hundred and Sixty Six Only)

Date. of PhEIcll Possession :12.09.2026
Secured One  Seif|

tcontained Fl«l No 302. on the Third Floor. of the Bundmg named s Ambor,
D-Wing, area 00 Sq. Fi P

037.17 Sq. Murs. 590

ISq. Mirs. bearing Survey no. 07, Hissa No. 02 (o), CTS No. 4/, ying aind

Isituated at Village Kohoj. Khunu\m Ambernath (West), Taluka Ambernath,

IDistrict . within ma s of Ambemath Municipal Councs. District

[Thane, Sub Regisirar of Districy|

3, at

Registration Office, TMm
~-18.09.2026
mbal

Be Sdie -
Authotised Officer
For Tata Capital Housing Finance Limited

as Delow
CTS No. As per Property Card
Area (sq. mt) Holding Right Holder
) 2) 3 @)
2570 212320 Ag g

The property bearing CTS No. 2570 included in the propesed scheme is recorded in the Property Card as
stated here:nabove.
Further, as per the Property Card, the tenure and tenure hoider of the said property bearing CTS No. 2570

CFM ASSET RECONSTRUCTION PRIVATE LIMITED/]
Registared Office; "Block No.A/1003, West Gate, Near YMCA Club, Sur No.£35/143, 5.G. Highway, Makarba,
Anmadabac- 380051, Gujarat. Corporale Offce: 15t Floor, Wakefiekd House, Sprott Road, Ballard Estate,
Mumbai-400038. & 073-6611855, Moble: 9892816471,
APPENDIX- IV-A [See proviso to rule 8 (6) ]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

2 FORM
INVIATION POR EXPRESSION OF INTEREST FOR
NKUMAR RETAILS & PROPERTIES PRIVATE LIMITED
OPERATING IN REAL £STAL IS,

(Under st repiation (1) of mpsdaion Ju-fz:lmh'q frerse
ocy R Corporate Persom) Regidatioas, 2016)

RELEVANT PARTICULARS

1 N KUMAR RETA
&CIN/ LLP No.

LMITED)

and
nterest Act, 2002 read with proviso to rule 8(6) of the Security Interest

are recorded as 'Agriculture’; therefore, as per K.J.P., NoJH.No.are

hmns&mhwdmﬂmmmm
of Security

2. | Acaress of the registered office

PAN: AACCNTE26E
15t Ficor B Wing, Poorom Chombers. Byramy Town,|
| Chindward Road, Nagour, Maharashtra,

alomw prupenv as S um Rahabcluauon Ares', may submvl his/her written object:on to Slum Ronabdnahon
y D4 ion of this Notice. .

(Dr. Mahendra Kalyankar)
Chlef Executive Officer
Slum Rehabilitation Authority,

Place : Bandra (€), Mumbai

asunder: CFM Asset Private Limited (CFM-ARC) (acting In its capacity as Trustee of CFM-ARC Trust-207) have
cTs Surve Land Area Name of the Occupant Others mummmmmmmmmmmanmwmmm«mnu)m
No. y Tenure (HR) L Nandabai Shivaji Kadam, (Co-Borrowers & under section 5 of the said Act vide Registered Agreement dated|
Hissa No. Method 31-12-2025 and by virtue of the said Assignment Agreement, W's. Jana Small Finance Bank Limited assigned all the rights, title
1) 2) 3) (4) (5) 6) and interests along with underlying securilies and guarantees in favor of CFM-ARC.
Fimatial Vrajial Mahia Notce s hareby given 1o the publc in general and in partcular 1 the Bormowers and Guaraniors that the below descrided
- N immovable properties (Secured Assets) morigaged/ charged o the Secured Creditor, the Physical possession of which has been taken |
Vinod Laanidas Chhalpar by the Authorised Offcer ofthe Assignor on 12-05-2028 wil be sokd on "As is where is basis”, "As s whatis basis”, and "Whatver|
Narctam Jadhavjl Thakkar there is basis®, and "No recourse basis” on 23 October 2026 for recovery of Rs.8,43,003.61 (Rupees Eight Lakhs Forty Three|
Sukdan Urf Jamana Laxmidas Chhatpar mmmmwsmyo:-nnom)uumwbuutwws together with futher interest, penal Interest t the
Occupancy i date of payment of the said recovery. i any due 1o the secured
2570| 17t Caren¥ | 02580 Niry Mahendra Sonet —_ crediors from 1) M. mmwwm«muyhms&nmm(wmlm
Usha Narotem Thakkar Al that piece and parcel ofthe Immovable Property being Land Admeasuring 3640 Sq.f. being and S HEARARY A oo/ ouicarts I Bt oSard s at s S e
Rekha Mahendra Godhiya Desciptionof | tedal G Parchayat House Ko 64, MmNh.Tau.Zsc. Nanded-43160, Wich e bsyitory
Secured leﬁy- un or towards: Babhanrao, West: Farm Sh yamrao, Gﬂw“ n, Cetaled crtena,
Gautam Narottam Thakkar At South: Rangnath & Tryambak, At North: Road. }: ED1 and eigitey please write
Varsha Sunit Rudia e Rs.8,43,003.61 (Rupees. Es'.lm l;:h‘l F;Ry mn:l'nmmnd Thhr;‘:og.smyd?m ’Puu Only&m m 0. 03102028
ured r with further interest, st te of payment of the
The Area to be declare & Boundaries of the Property as below:- :r’nnuhmmwmdmmn\dlmmm minus recovery, If any 11. | Date of issue of provisional kst of  13.02026
Village - Dahisar, Taluka - Borivali Reserve Price (RP): | Rs.17,70,000/- (Rupees Seventeen Lakh Seventy Thousand Only) 18102026
CTS | Areaas per Area to be 2 Rs.1,77,000/ (Rupees One Lakh Seventy-Seven Thousand Only) T
No. Property declare as “Slum Time, Date & Place: | E-Auction/Bidding through website (https://www.bankeauctions. com)
Card Rehabilitation for E-Auction _ | Date: 23.10.2026 Time: 11:00 AM to 12:00 Noon
{Sq. mtr,) Area” (Sq. mtr) East West South North Inspection [ With Prior Consultation of authorised officer
CTSNo_ | _CTSNo. CTS No. CTS NG {251 oate and Time | 0n or before 5:00 PM on 22:10-2026
P 2569, 2532.| 2526, 2527, 2527, 2532 .
2570 212320 2106.00 e ? 2585, "
2526, 2528/C 2570 PT, 4 Contact: Dr. Chetan Rajpurohit - 9892816471, Email:chetan.rajpurohit@cfmarc.in
258778 2585 2528/C il
2 if any: Not known to the secured creditor
By this public notice, itis hereby informed thal Lar orif iho clai ,v«ﬁuaor Fummammmam-mmuwnunwhsﬁmm“vau
interast (if any) in the said property is having any claimiobjection ln respect of the said of before submitting bids for taking part in the e-auction,

Bidders may also visil lhe websile hitps:iwww.bankeauctions.com or contact service provider Mis. C1 India Private Limited.
Bidder Support Nos.: 01244302020/ 21/ 22, +91 7291981124/ 1125/ 1126; email: support@bankeauctions.com, Mr. Bhavik
lindia.com

Pandya, Contact No. +91 8866682937; Maharasthra@c1

S0/-

1P Megha Agrawal

IBBYIPADOL/ IP-PO1456/2015-19/ 12272
AFAvakd up 10 30.06.2027

This notice of 30 days is being given to all of you in compliance of under section 13(8) and Rule 8, Sub Rule 6 of
Under the SARFAESI Act 2002, informing all the Borrowers, all the Guarantors and all the Mortgagors about halding of auction/ sale
Mmmwmwmmnmmuuwm with the advice to redeem the

Date :

Administrative Building, Prof. Anant Kanekar Marg, Bandra (East), Mumbai - 400 051
Tel. : 022-2656 5300, 6912 5500, Fax : 022-2658 0457, Email : infofisra gov.in

Branch Office: ICICI 8ank Ltd, Ground Floor, Acl i
ICICI Bank lTekphone Exchange, Opp Ackruti Star, Andheri East, Mumi
PUBLIC NOTICI |

E-Auction Sale Notice for the sale of immovatle asset{s) under the Securitisation and Recenstruction

d A Nsodm-dbyMbymmmmmmnnmmhmndo‘Mn
mmmm—‘
uuamsnmmeam-mmdnmm:mmmmmnﬁ
any of the modes as prescribed under Rule 8(5) of Security Interest (Enforcement) Rule, 2002.

Place: Ahmedabad uthorised Officer, CFM Asset Recanslmchon Pyt Lid,,
Dal 9.2026 Acting as trustee of CFMARC Tru

yger Home Finance Private Limited

LIS ("BaniC)

ICICI Bunk Limites

\Blsce: Mumbai

of Financial Assets and Enfarcement of Security Interest Act, 2002 read with proviso to Rule & (6) of Registered Office: Shikhar, Nr. Mithakhali Circle, Naviangpura, Ahmedabad-380009, Gujarat. India + .
the Security Interest {(Enforcement) Rules, 2002. I.Y.g... Corporate Office: One BKC, C-Wing, 1004/5, 10th Floor, Bandra Kurla Complex, Bandra (East), ol e lnstalioents and autstanding ducs and 25 3 (RS of which ¢ koan accoents have bacome
This notice is heraby given 10 the public i 1and in particular 1o th hat Mumbal 400 051. Maharashtra, india s el s o
of 7
ebetow Y morgoged Sharged u“m“;;ﬁgmg'}gmgfﬂﬁ?;mﬁ CIN: US5599GI2017PTCU98960, Website : wwwtygerhomefinance.n b U/} hive 14 10| mptcaniaoey (e Mg s B
is'm'wmm«m«-is'uspumnmrpammlwsgwm hereunder. PUB o OR E-A O A otice is hreby gven 0 he boxrower(5) and he pubic i general at the Bank wi conduct e
Ea tails of Amount |Reserve] Date and| Date & 'AS IS WHATIS BASIS" or the date & ime
No. Bonower(s)/ PR o cprice | Timaof | Time of Pui3iadt i W posertsion of b sscieet st Tuad hvmde by e Abcerad Oficer of Tyow Hoies Fiosec PYL LIS otuicy
unmnmrsrlq With known, Mone) Property [E-Auct of Afairs, hevai rofor to THFPL) under fegrbor 2026 Time:11.00am o
Loon Resant No. encumronces, i any Deposk o S Bsm’é‘muwma:mm.wwmhmmwmmnmmun B‘;‘:‘ﬁ:ﬁ“‘”‘”) 5:‘"""‘;‘;& _L”“?_E‘W_"“;x I
X BASIS' There The ssle will Sa done by the webséy 0LDIC00; Devam Mahaah Kopakhaiane
T n:m Flat No, C/605, G(?Flou c = 5 ey e o e e
- | Mr. Bimalkumar No. 1 Floor, C Wink 5. er 3 Vera L Tz
Aniohai i Blue Peorl Avenue K2 N&q;:' 7ag05s0k| 720, |'24,2025 | 03,2025 [
(Borrower] ity, Survey No. 5, X 2 rom SONCODO0GIT | PoRisheR Waraasta | Derbvan e | 574
M. Johonviban, | 5F & 56, Virar West, wuagq Saptimber N zuliooa; 1100 A | 1100 AM (AT P Pl Py T m 3% Mkeshbra: Shah
Bimalikumar Nail Dongare | . ot i b opscy oo un2s R 1680675% JSF5730NCO00003T | Sruchi Abbustek. | Maharzsita | Domb:
(Co- Borrower) As Village Narang, Pelghar- 02:00 PM 365 S ), Stiaied On The Thed Floot, by o Tre u; m ] i ‘5'30;; 7 e vaiWiest | BA5E
Lon No,~ 401303 {Admeosuring An Area of g Of " Rsc00r ] - -
LBVRR0G056.11050 |Abeut 737 5o Nus Carpet s oy s R T vu; lsean|  osmes . Y Maasta | ombvalWhesi | 80.70
TBVPI0000690179! Enclose osed Balc :gy Al;: Atoched Hodn e A Ol ] W‘ o 4C]
Catpet Arca A¢ Per Roral It East Un Nortr b _
s o Sq Mtrs iomal Rosd. Sou: Sk Area, - B el i S
2 [tr, N ra Wing. R, o Octabar END Submiswion Ascount details ‘Aic No.: ADANHIOGEMDAHF201, Bank Name: ICICI BANK . Unetmuhiand
Rehod {Borawan) g::fiﬁgjn‘ff e Bortd 4012850 | 4400. | 24,2026 | 08, 2026 {10% of RP) NEFT / RTGS PVT LTD, IFSC Code: ICICO000108 e owion ek Enaelar dakarl Msbaasis) | opmimien [ 6100
M. Jatin Mohan 1, Survey to- 88/t £7/50/51, n From | From Dalel Tane of e-Auction 752628, TTRC AR ] e T Ty ey
d 550 Vo, 2073 A/3 B/ATGIAY 576 5’1""“"“ Hz. | 0200 PM | 11:00 AM A.m:anm m-mmmumn‘om S50 mm;:: i s N
Mrs. Shoroda Mohon B/aAsRolseTrR| 152026 (4400004 To onward L Asy Koo SHINSMI/ Gaarush Marrebar - 47058646 | = Sabyw
: 00N 000004
Rathd Co-Gonawen|. bty ‘Notgaon, Paighare 05:00 PM TERMS & CONDITIONS: ) ) % Waims A Sohar| Wastn ET #.2
o ,gcomww,m The s-Auction s being hekd on “AS IS WHERE IS” snd “AS IS WHAT IS BASIS", 45
N 006195635 | Ao e: Ownet Mo . 1. Inspsction at $io on 06-10-2026 & 13-10-2026 USFO210CONSO0003 |Tushar Staram Gotad| Macsia | VIAR e
g o me(m,lwummmmwmmmwn
(Admeasuring an oreo of 41,76 lfohmﬂlmm ! the Authovised Of mwwwty Howev, U nencing biders | {USFB21NCO00004 1 | Mangal Yadee| Mataashia VIRAR 59.10
Sq.mtrs Carpet area 3.06 Sq Mtrs+ il it g
Aggregating orea 50.82 Sq Mtrs progery, pice e ﬂ'ﬁ; ) asttte s e £ (USFBZ30NCO00042| Vrisrah Ravira | Wahaastta | THARE EEJ
3.|Mr. Vijay Ananda | Flat No-12 (e 312), A Wing. Rs. Rs. October b bt adteh S b ornkzouno e AHFPL v - | ] et S )
e ey | ia e 3,3, Qw"" izan | 1678896 | 2450 | 25,2026 | 08, 2026 : : e s eyt o : ) USFZI0NCO000TE]  Dresh Ansh | Waaawa | TN | 10596
s, Anonda Yo | | Norine or As On 2| “From | From 4,1t shal b te rosponsiily o he bidars o inspect g the b, Tha i Chawn
Padekar Saciety Limited c.,mp.e Survey | September [ Re. ] 11:00 AM | 11:00 AM specton of y wluivm USFB240CONSO0003 | Supracnys AShox | Mahamsita |  Waesopara 2755
{Co-Borrower) - Old S.No-256, New 5.No-281, | 112026 (2450004 To onward 5. END tvough Ve Portat 4804 Ghodks
Lan No.- Hissa No-1, Old SNo-257, New 02:00 PM ’- oS P, 10 A sl payatlo twough NEFT | (TUSFIZA0CONG00003 | Pryania Stuaham | Waarshms | Waasopa | 55.23
LBHUM00004267087 | :No- 282 Hisss No-2, Ol Survey Tombe
No-258  New Survey o 283, t‘wwmmo-wmmmmnwmvunmm purgmrs asted 0 g e copes of s ko | [USTREGEONSIONS | Prymia Mahnshn | taasomn | 6128
Hissa No- at Revenue o Tampe
Village juchandro. Naigaon East. Copyof PAN Cord 3 vz ellasiad copyof Voter ) Card Orvng me;m SFEZA0C0NSO0001 | Moris Alsray | Mahaasa | Walasopar
;lnluw Vvsn :(lz:x - ulghurm ecies, UPLOADING I,ur ANNEXURE :?’ 3 0531 srz:: = e i il
hane 401206 (Admeasuring A Trg8Mmome poos2€T som AFTER DULY FLLED UP & ; > ket Amararm Wore| Waraasia |
P olAdmecsE %03 3 Wl m’ 00 &l o |Aniket Atmaram More]  Mahaasiia Raasopaa 17.30
uilt Up Area or Equivalent I Wmmmmmsmw Novrangoura, Ahvedassd 320 008 Guars, ka Exval 10 con.|  [OSFEZRNC000003 Toweh | Manasta | K 19680
56.04 Sq Mtr Built Up Area o Rajesh Chachn - 354910183 Karan Modi- TO1ET 15557, Encuies 131 e Bhanga A
4. |mr. Lackey Singh Flat No-203, On 2nd Flgo, Wing- 3 Re. October com. and lor any proserty relaiad query may coriact Autharised Officer: Ajdy Kumar - $619661431 e-mai ID: TORS) Seifar | Wawasin | O X
.,,mw':,’; G . Bullding Known As Dharti | 2602 | 1250, |25.2026 | 08,2026 ol
Mr. Abhimanu Bheem Compkx Jsurvey No-32/1, Situated *77 l- 1000~ | From om 7.Te R inPoint o ',‘. USFB400CONSD0003 | Manuz Asiok | Maharasira | Andhen Pooram | 8.02
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‘Along With 2.6 Sq Mtr of Balcony 5 by e nouised vedicaton usrwuncmme mmm Wataasita | OATSAR 184G
5. dr Abdul Subhar Wi wikdiing No. Rs. e 25% of the sale price, adgusting maewm,amu Ehyas A WMaagn | Vo 7
ok (Db | T5aai Providency Novamar o | 19, mm# 9,60, sz.éoze 08, 2026 gmtg;mm&n" 5 price by the Oficer and tha badance 75% of the sale pioe on o beore e s
Bilks Shaikh (Co- | Road, Pam Vill Bhoicar Pulgbnr - m rom o In case of defaul m, e =
. Sememlm R o] 1TQ0AM| 1100 AM | | fingeymirity ne werssad e s emi ke iouedty na b6 forited salbs o5 e B e
TN bty of S o e b bive 27 e chroil " 2408028 50 oected v Gy w0t o, st o s sonnt
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Submit their offer through the websita then sk copy of tender docum ay be submitted ot ICICI Bank | |14 V"”""" subject o ’“ dausa. T sae of
Limited., Level 3-5,74 Technu Purk, Opp SEEPZ Gate No. 02, Marol MIDC Audlu:d East, Mumbai- 400 093 on or | | Specel Instnucsons-Bikding in the kst moment shoukd be avoided in Ew bidders own inlerest as naither the Adani Housing Finance PyL Lu not
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§ E-Tender Notice
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?ﬂ'ﬁ W m "?‘ 2 aﬂﬁw ’ Wm The_ExeculIvs Engmeer. MSEDCL, Gandhibag Division
m o “:“ ¥ W 4 invitus e-Tender in two bid system from experienced reputed
(q, qbﬁm S H & L‘o o mﬁ ﬁ-a-g agency having experience of similar work in MSEDCL &
W/U’Wﬁ "!Irﬁ?z . : d completing the formalities for Monthly Meter Reading of LT
mzmrzmm & -1 ac @Eﬂa m 3}01 m 3\3 » 13?? s o s o ﬁ?ﬂ consumers in area of any PC/Village/Clusters having below
_a.mamna‘ﬁ IR g 2 . s ‘5 ) e e wde dad HEHR Bf I ? i Tq‘hl 7 s AAA 70% smart meters up to 20kW (Excluding AG consumers
m FH, T @ TR MR | QIgaFgl : EI?;@ET{' Wit aawiea @ dva 6 TR 3 3, SRR i 3. other than Ag metered Urban LT consumers coming under
8 RN Rl Y £ . Bl SR S ihabid i eulish it f(m% aéies, T wfoa 3 fres (384 ®) i Municipal Corporation, Municipal Council, Nagar Parishad
341 ammma S N T » TE, T mm Q EACT RN e e, 57107 o8 R A TFR T WA FO (G ) A F 7S | | and Nagar Panchayat.) to be done using Mahavitaran
91 e ot B . W’ﬂ [ ST ST A AN S-St o e e S 3. Y & S TR 3% TG A Yoo FIA T AHEEIST A2 | | Mobile App, IR/RF HHUS, Bill Printing and Bill istribution up
ARG PCORA 24 T T | W A T Qo fAEmiMT - ORI ARRR, QR IR e 4. T IR uREe MR, A AiREHE 9 faepden s faemwd | | to consumer/ consumer premises under Itwari, Wardhaman

TR SR i Enen |

Nagar & Binaki sub division of Gandhibag Division for One

SO Y F A, Wl U | e aggiEan A TR ST weRer e :‘,‘(;3’2‘2&;’,?;‘.?;2? T T 2R Sl A, TR Wi ey g | | Year having Tender No: BILLING/EE/GANDHIBAG/T-
R G SR, | IR dieT AEE FEA SR SRR A WEdmA T ww W woRa® R A, A e s SR SRRV =T gz:oljﬁg&%‘t&i’ﬁag;_’;gn’:g&’?f’r’gg"‘fr°2°d &

IGTE mﬁ i ﬁ: s 3 3 | o . e Tender
;1“3 a; ,gjdﬁs‘a I B:m;:,m (T . v e e S A 7 TR q‘_‘;q@ el W-mﬂi Nl W@ s év*f(? b MRS A O, details are available on website elender.mahadiscom.in/
H;dWm)mu‘ig!ﬂwak?lﬁsmd i AR W R 600 FiA RIS, T T, ;’gmﬁgggﬁ W"“Eﬁ Emm 7 AL T eatApp//. The Tender documents can be downloaded from
IR, A o A (e, | TS I UEEHR § de :«mgsr’a Fuargelf safvr R m;g B, g mfaaﬁ’zn 1 Refees Sreaigit ESIERF | | aforesaid website from 18.09.2026. Submit the tender duly
TR IR T T, | OE POA 0, I A T T WORRA oA WA S . :z:'rzm&o WWWMMWW A1 3%, | | filled in on or before 25.09.2026 before 15:00 Hrs.

i weL A adeen e ¥ b eEw swiden 1@ ® W?}m TR T A TEESEn AL %S W #, | | PRONO.NZIPR. 14212026 Date : 17.09.2026
}Hﬁir{ﬂﬂ aaaﬂll S A WESETT ARFAGE 2F0w. TERHER §ad AR L e fifea wadia W 7 mifeeam, R ST weo Executive Engineer, O&M, MSEDCL, Gandhibag
W"?ﬂm F 2 H, AW TA GLER AN T O AR mequawi}mmmm Division, Nagpur
H

R ¥R g Redld ‘e e | NAGPUR MUNIC|PAL CORPORATION
%F‘wé\wwﬂm %mﬁw i w ffline Tender Notice = =+ =14
w?. e e mm e Commissioner N.M.C. invites Ofﬂm&Tenders for the following works. The terms and oondmon of
) v e, ' ¢ Hazg. ta[?zﬁ:[ FHER F G AA0T Haia |ureerss saawr | | tendersand other are available at the office of undersigned and can be purchased fromil.

: ! 3‘ ) l Eg E Feweme A F- miﬁzm q é i@ | | fq P Estimated | EMD
qglﬂlml ﬁﬂ M#Hl - il W% T FHUF ST AR FeT SR THR 36 No. Cost (in Rs.)| (Rs.)
WIS AR | Wi, o P R CGOERTd . Soen SR A SR, SR, s, Tl 1 |Providing and Laying Sewer line al Chunabhatti, Sahkarya
$TUR. €S ARG Sl | A Qe A FA A R AR A SURHTE Lo SoHle W g a‘" e ZeR %’1; Nagar, Ambika Nagar and Rahui Nagar In Pra. No. 168 832268 | 8300

TS A T FET A ST . T 089 F 032 AT 4 T 7
TR ITSA SR R i 3 Ak Sy o Providing and Laying Under Ground Line at Bajaj Nagar In 821694 8300
ay of Y A s %A 0, TR S B SRR 3038 EER TR FOTE S T Pran0.16C
e dead wen W R, A T AT GG AR e el ai-1 3 gt 2 St 3| Providing and Fixing | Block al Vishwahindu Parishad Lane in P
amﬂﬁmu«mm Reeraré), fr. - Y (R IAGE T -l 3¢ fodfeT 3033 T 38 R R0y W1 F2HG No.16A 824030 | 8300
?’ <fafe s 8 v ae. | Ly ST ‘:i‘ﬂ"mm . & Wmmmm“{ 4 [Providing Laying Sewer line From Ho Kejriwal to Ho
mrra Sfied g S Wﬁ m | AR i Wit i Bhattacharya Dhantol In Pr. No. 16A 833317 | 8400
mm‘; % T ﬁmiiim’le T T AR & s 3 5 |Provding and Laying Sewer line in Congress Nagar in Pr.No.| ¢ -
mmmug; TR | w:ﬂwmmmvﬁmwmgma. ; 16A 5300
J% TEAL T | s HepTE VAT A AWHE T o 6 | Providing and Laying Storm Drain at Ramkrishna Nagar In Pra.
mgmmmmmﬁ R S A T T e e | No.16C. " % 832470 | 8400
PRI W T, i ﬂiﬂﬂ'—ﬂ Tsicaa foera 38 4 Frs = Jopria 92 S P T e 7 |Providing and Laying Sewer Line From Ho Bhusari to Ho Andip 024148 | 8300
;IR GON THmET S ¢ A« HiER g3 el bt ot b2l ladmcrive ool Shukla at SurendraNagarIn Pra.no.16 C
Sureleieisiag 8 | Construction of Shad ForAzad Hind Nagar Basketball Ground In
mw@aa‘aﬁ% L2 mﬁmmhuésr it A S PN 30 R0, | 0
= 3 siwmmmargyave gt 9 Providing and Laying Storm Water Drain at Shiv Mandir Khamla 836251 8400
v [apeedar e 3o et avmn | et et m v, cnd 2, InPr.No.36A
:" o= Lt ot 10 | Providing and Fixing FRP Cover at Various Places InPr.No.36D | 839133 | 8400
| |etema 11 [Providing and Laying Storm Drain at Haware Layout Khamla In | g-oc o™ [0 o
o | ng:::ml:a«w m“wez qu‘m nm:a sl Pr.No.36A
Hee A NEd e Wy e et ¥R mesider war Hos —— > > =
aervd gib s whocs 12 fS B: Sociely In Pr.No.36A 840084 | 8400
i sl ] P o ;4
b {ababpmnt we Q8 vl 13 | Providing and Laying Sewerline Near Vithhal Rakmani Mandir at
o Jobirmn et d et el [0 xRl il ik web e Layout Sneh Nagar In Pr. No. 36A 833039 | 8400
apdmeivatadyatite | neemesdimion — - —
= e wrke gER 14 Providing and Laying Storm Drain Near Sindhi Hindi High School 826003 | 8300
' :a::a::‘aymmm e e In Sindhi Colony In Pr. No. 36 C
o i) ¥ cehos : 15 " - ” :
e m:::‘:: _:-:-w s ﬁgns;&cbonand Repairing of Chambers At Various Places In Pr. 832750 | 8400
necreretetap@emaicm
o | ot Rt e s b gl ,&,,\,:n 16 Providing and Applying Painting to Compound Wall at Pandurang
; Y [ —————— P Gavande Nagar Garden, Tel gar Garden Inpra. No. 37A 839286 | 8400
AATFTAR 2 remmrr s s o o TER KRN e
AGIT 122 } R A g3 b B B 17 |Construction and Repaiing of Compound Wall al Navnirman
;’;‘; an SR Ere— R TP G 3 - Society Ground InPrNo37A E3142s: Jibi0
[ ) el TR Py o crat
b o B 2¢,3%3 i i st ate 18 Providing and Fixing Interfocking Blocks at Karim Layout ,gopal
TIUH AETIB FATD - o e e v 2 03 ot 99,238 7 817467 | 8200
3 T Pz m 10,93 . o |eoae e, | st Nagar and Various Places In Pra.no 37A
?4 290 faemef: T Rt nplaind e 19 |Providing and Refixing Interlocking Blocks at RPTS Road In Pra.
. ol WA G No.37A 818050 | 8200
v v T 3 fnd, w0 AN Gl VA, qsmiﬁm oot oo
50,4 of, FETET 3. T o | - » S , Note i 1) Cost of Blank Quotation form in Rs. 590/, Classes of Contractor : Ito VIl & Time limit :
TR et wms  sfeibddne et e, R 1] ai‘ﬁgt@t';s-&, P anetes Heivate ] l’@:{ys 2) Tender sale and submission star date - 17.09.2026. 3) Tender Submission end date /
o s G TN i, SR e 3 i, Feiie E,,;,, gt opha s A ) sale end dale :- 25.09.2026 at 3.00 PM. 4) Tender Submission end date / sale end date :
FEAI B . T I Rl Sh 8 SRz, AR S e 9 1 nierim Res c,(mwsm@ 25.09.2026 at 3.00 PM. 5) Date of opening of tender (if possible) - 28.09.2026 at 11.00 AM. 5)
Ru,2et T Pl omen.  alued wown s il (ol R s i i, ) bt B Jort Bidders should quote their rates considering goods and service tax (GST). 6) Tender document
gﬂ;‘mﬂ'ﬁa Wﬂr;é& LR ;ﬁggzg‘:*ﬂg “f;’g ¥ thmﬁmﬁéﬁ 3 oy S will be issued s the office of under signdin office time of working days.
(4 L i<l
o o e et ST ShPtn e 8 GG v S AT it No. 333 R Exacutive Enplneer, Zone No.
AT S T AR, I VA 3. h Date 17.09.2026 N.M.C., Nagpur
k1] CH @O ©o @ L1 . 3
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Infra LLP, Intend to enter into a Development Agreement with
Jaya Co-operative Housing Socluly I.Imlud, a Co-operative Hou.smg
Society registered under
Societies Act, 19Nbeaﬂngﬂeglsfmm NO BOMIHSGISZED'1964

PlotNo. 17, P S: Road No. 4, Tilak

SeR/Fq £ sahes 3, i 10 sevin e B AP et e m onn
et arem soeaTen wEne sRwTERRiton B, Wi i s e e
e .

Nagar PO., Chembur, Mumbai - 400 089 in respect of the property more
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Any persons/entities having or claiming any share, right, title, interest,

PUBLIC NOTICE i
Notice is hereby given to the public at large that We, Futureal Phoenix
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as"the said or construction thereon or the FSI/ TDR of the said o PUBLICNOTICE ]
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exchange, gift, allotment. tenancy, sub-unancy lease, sub-lease,
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Court of Law or Tnbunal or revenue or statutory authority or Arbitral
Tribunal or otherwise howsoever, are hereby required to give notice
thereol proof to us at 603, Akruti Erica,
Shraddhanand Road. Vile Parle (| , Mumbai - 400 057, Email 1D:
futurealpheonix@gmail.com within 14 (hunm) days from the date of
publication hereol, !amng which, any such sharo. rk)\l title, interest,

for demand, and

|Any person/s having or Claiming any|
right, tille, demand or interes

into or upon or in respect]

lof said Flat described in the Schedule|

in any respect, by way of Sale,|

Exchange, Lease, License, Trust|
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THE FIRST SCHEDULE HEREIN ABOVE REFERRED TO

(Property of Jaya Society Ltd.)

ALL THAT piece and parcel of land total admeasuring about 1,430.90 sq.
mtrs. or thereabouts Piot No. 17, comprised in C.T.S. Nos. 599
and 589/1 to 599/10 of Village Chembur, Taluka Kurla, in Municipal M-
Ward, situate, MﬂgnrdbolngalmomSAgar Road No. 4, Tilak Nagar
PO., Chembur, Mumbal - 400 089, in lbeRnguslratanis!rlctolMumbai

o ity
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InwesL Chm. Monqm. Leau.

honby nqulrod to mlh the same
in writing to undersigned|
wnhln 15(ann) daystrom the date)

in support of his/her/thei

claims/objections. If no
claims/of are rece inf
the above stipulated period shall be|

considered and treated as

waived and given up all their rights|

shall be taken in consideration,
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FlatNo. 501 admeasuring 1094 Sq Ft
Carpet area equivalent to 1136 sq.f
[RERA Carpet area on 5th Floor in the|
building known as KK Elegance of
Damodar Smruti Co-operative|
Hou: ty Limited situated al
Plot No. 382, 14th Road, Khar (West),
Murabai- 400052, lying on land|
bearing CTS No. 294 of Village|
Bandra E, Taluka Andheri, Mumbai
Suburban District along with Share]
Certificate No. 9 dated 15th day of
April, 1992 holding 5 (five) fully paid)
up shares of Rs. 50/~ (Rupees Fifty)
leach numbered from 41 to 45 (both)
inclusive) issued by the said Society]
along with 2 (Two) puzzled cal
parking space/s in the building
Date: 18/09/2026

Place: Mumbal,

Sd/-
Vinay H. Bhatia
Advocate
Legal Draftsmen
Office No.203, Shree Prasad
House, 2nd Floor, 35th Road,
Bandra (West), Mumbai- 400050,
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